
I(ARNATAI{A STATE BAR COUNCIL, OLD ELECTION COMMISSION

oFFICE BUILDING, BENGALURU - 560001

NOTIFICATION NO. 8 12026

Dated : OL.LO.2O26

As per Rule 8 of "The Karnataka State Bar Council (election
of Chairman & Vice Chairman) Rules, 1978", it is declared that the
following Members of the Bar Council have been elected to the
Office of the Chairman, Vice Chairman & Member, Bar Council of
India as per sec 4(1Xc) of Advocates Act 196t,

VICE CHAIRMAN

nl*[r,
( G. PADMAVATHI )

RtrTURNING OFFICtrR
KARNATAKA STATE BAR COUNCIL

'- BENGALURU

q

sl.
No.

Name of the Candidates Address

1 SRI. RAJANNA R No. 27, Someswara Complex, Park
Road, Akkipet,
BENGALURU _ 560 O53
Mbl : 89718 61179

sl.
No

Name of the Candidates Address

1 SRI. SHIVAMURTHY No. 138, 2.d Floor, lOft A'Main,
Manjunathanagar,
BENGALURU _ 560 O1O

Mbl : 99459 63309

sl.
No

Name of the Candidates Address

1 SRI. DHANANJAYA C M No. 255, Sai Krup?, 6ft Cross, lst
Stage, Indiranagar,
BENGALURU _ 560 O38
Mbl : 98450 21675

CHAIRMAN

MEMBER. BAR COUNCIL OF INDIA




